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PAPERS LAID ON THE TABLE

AMENDMENTS TO KERALA SURVEY AND
BounpArEs RuLEs

The Deputy Minister |n the Minis.

try of Food and Agricalture (Shri
Shahnmawax Khan): On behalf of Shri
C. Subramaniam, I beg to lay on the
Table a copy of Notification SRO. No.
286/65 published in Kerala Gazeile
dateg the 20th July, 1965, maokiag
certain amendments to the Kerala
Survey and Boundaries Rules, 1804,
under sub-section (3) of section 22 of
the Kerala Survey and Boundaries
Act, 1961, read with clause (c) (iv)
of the Proclamation dated the 24th
March, 1985, issued by the Vice-Pre-
sident discharging the functions of
the President, in relation to the State
of Kerala. [Placed in Library. See No.
LT-5203|85].
Noriricarions UNDEr MiNEs Act, Gov-
"mRNMENT RESOLUTION ON SEconp Wace
BoARp FOR SUGAR INDUSTRY AND Docx

Wosxrns (Apvisory COMMITTEE)

Amgnoament Runes

The Minister of Labour and Em.
Moyment (Fhrl D. Sxafivayya): 1 beg
te lay on the Table . . ,

(1) a copy esch of the following

1900 (Ad) LSD—S5

Notiflcations under sub-section (7) of
section 59 of the Mineg Act, 1952:—

(i) The  Metalliferous Mines
(Amendment) Regulations,
1965, published in Notification
No. GSR. 1581 in Gazettte of
India dated the 30th October,
1965;

The Coal Mines Third
(Amendment) Regulations,
1065, published In Notifica-
tion No. GSR. 1602 in Gazette
of India dated the 6th Nov-

(i)

ember, 1965;
(iii) The Coal Mines (Amendment)’
Regulations, 1965, published

In Notification No, GSR, 1603
in Gazette of India dated the
6th November, 1965;

(iv) The Metalliferous Mines (Se-
cond Amendment) Regula-
tions, 1965, published in No-
tification No, GSR. 1404 in
Gezette of India dated the
6th November, 1965 [Placed
in]Libfuru. See No LT-5204]
65].

(2) a copy of the Dock Workers
(Advisory Committee) Ame-
endment Rules, 1965, publi-
shed in Notiflcation No. BSO.
3525 in Gazette of India dated
the 13th November, 1985,
under sub-section (8), of
section 8 of the Dock Workers
(Regulation of Employment)
Act, 1948. [Placed in Library
see No. LT-5205/65.]

(3) a copy of Government Reso-
lution No. WB-7(2)/63 gated
the 16th November, 1965 set-
ting up a Second Wage Board

for the Sugar Industry.
[Placed in Library, see Na.
LT-8206|85].

NoTrricATIONS UNDER INDUSTRIAL
Freance CorromaTion AcT.

The Ministey of Plamning (Shri B.
E. Bhagat): I beg to lay on the Table
a copy each of the following Notifi-
cations under gub-section (3) of sec-
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tion 43 of the Industrial Finance Cor-
poration Act, 1048:—

(1) Noufication No. 9/65 publish-
ed ia Gazette of India dated
the .}3rd October, 1965, making
certiin further amendment to
the General Regulations of
the Industrial Finance Cor-
porstion of India;

(ii) The Industrial Finance Corpo-
ratiom (Issue gnd Management
of lionds) Amendment Regu-
laticns, 1885, published in
Notiflcation No. 10/85 in
Gazuvtte of India dated the
23rd October, 1965, [Placed
in Library. See No. LT-5207/
65.]

ANNUAL Rmorts or INDIAN CENTRAL
Anrrcanutr Commritree (Hmwor ver-
BIONS)

S8hri Shahowas Khan: I beg to lay
on the Tably a copy each of Hindi
wersion of the Annual Reports of the
Indian Central Arecanut Committee,
for the years 1961-82 and 1062-63.
[Placed in Library. See No. LT-5208/
85.]

Notrrications unDEr ESSENTIAL
CommopimiEs  AcT

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri D.
R. Chavan): I beg to lay on the Table
a copy each of the following Notifica-
tions under sub-section (6) of section
3 of the Essential Commodities Act,
1955: —

(1) The Roller Mills Wheat Pro-
ducts (Price Control) Fifth
Order, 1865, published in
Notification No. GSR. 1858 in
Gazette of India dated the
12th November, 1885;

(i) The Delhi Roller Mills Wheat
Products (Retail Price Con-
trnl) Amendment Order, 1863
publishid in Notification No.
GSR. 1657 in Gazette of India
dsted the 12th  November,
1965. [Placed in Library. See
No. LT-5200/85.]

NOVEMBER 23, 1965

Patents Bill 3380
12.30 pm.
RULES COMMITTEE
Fmst REroRT
Shri Krishnamoorthy Rao  (Shi-

moga): 1 beg to lay on the Table un-
der sub-rule (1) of rule 331 of the
Rules of Procedure, the First Report
of the Rules Committee,

12.30} hra.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TweLFTH REPORT

Shri Subodh Hansds (Jhargram): I
beg to present the Twelfth Report of
the Committee on Punblic Under-
takings on action taken by Gowvern-
ment on the recommendations con-
tained in the Twenty-eighth Report of
the Estimates Committee on Indian
Oil Company Limited (now Indian Ot
Corporation Limited).

12,304 hra

PATENTS BILL—contd.

Mr. Speaker: The House will now
take up further consideration of the
motion for reference of the Patents
Bill to g Joint Committee, moved om
the 22nd November, 18865,

Shri Shree Narayan Das may now
continue his speech, He has already
taken nine minutes, Out of 5 hours al-
lotted 1 hour and § minutes have al=
ready been availed of.
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